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l,ﬁL%#Lﬂ-ha#@KL&m, son/daughter/wife of [ﬂw{ﬁwgﬁﬁ}Y“‘gP%‘?ﬂL‘[ﬂﬂfﬂf

021
Yearli. If%l'l LELRLA R L LA L]

sged.SlQ@}TUK) years, belonging to BIM&VWILHMS@ML.PW@

service and presently working as A$$19]L4/m+

CEE RN

waw IHEar

give hereln below the details of the assets (immovable, movable, bank balance, etc.) of

myself, my spouse and dependants*:

A.
(Assets In joint name indicating the extent of joint ownership will also have to be
given) ¥ - : . Alichant R2)
Amokha kit ~Manish Kumad  Alihe Bharfi, Mo
Sr. Description Self [ Spouse Dependant-1 | Dependant-2 Dependant-3
Heo. o Name(S) Name Name Etc. Name |
0): [ 1S, 00000| | 3,000=0
(i) | Deposits In % ; =1
Banks, Financial SBI: ’*/ 4 »I:ffg RAWIC_
Institutions And - 0404 01014/746
Non-Banking £1UsT g; f
Financial 33,96/={96
Companies
i) | Bonds, N
Debentures and  ____
Shares In
companies |
{Iv) | Other financlal LTEFOHL s
institutions,
NSS, Postal 9L
Savings, LIC 1% 76 /
Policies, etc
i
(v) | Motor Vehicles Moty
(details of —  |vehid®
make, etc.) y-M Lp,;za: F b
Vi) | Jeweliery (give: ; ' s
details of qc"fém
weight and '5.){5 Gy
value) s
A0° amo 2
(vii) | Other assets,
such as values
of claims /
interests

Note: Value of Bonds / shares / Debentures as per the latest
Exchange In respect of listed companies and as per books in

companles should be given.

* Dependant here means a person substantially dependent

employee,

market value in Shck
the case of non lised

on the income of [he

Shadoncfrr humnS




W

[Note: Properties in joint ownership indicating the extent of jeint ownership will

also have to be indicated]

institutions and government dues:-
[Note : Please give separate detalls for each item)

Sr. | Description Seif | Spouse | Dependant-1 | Dependant-2 Dependant-3
_Na, : amae(S) Hame Name Etc, Nameg
(i) | Agricultural Land o1 Bk 05 Kkata, villetd -Tabani post=-<ikp
- Lacation(s) Vid - Gamhase | Bist- Madhphde amel fatehn gl
- Survey number(s) | propekdic mo L ivided iM|Byothols JAm entide
- Extent (Total A
measuremeant) "ﬁF #ﬁ\ Pv’xj—"j&
_-Current rmarket value 3 - i
(iy | Nen -Ag:ric:(:lt)urai Land (06 N MAUSAT P@KL:MLL | Thauna Als — 43
- Location(s h o |
- Survey number(s) i’wm TALTTANe-C 272 Khaf s - 878
- Extent (Tota; pihe | SAY vaplet - Jr'*T—jE
measurement e o =
~Current market value Tah)qe 63 Khaf
(i) Bugdlggs (chTmerdal Begidemdtral
and residential) . \
Location(s) Bﬁ‘/\d ! &Y 5 e |
- Survey fdoor villa} e - Tafham e e
number(s) p a;ﬁ*, 5.3: Pd; 2
- Extent (Total . :
measurement) | VIA T Gawhafc
= Current market t i . ”5 oD
value pist] I 6{[\115
(iv) | Houses / Apartments,
etc. :
- Location(s) =, e — : e —
- Survey /door |
number(s) |
- Extent (Total i
measurement) i
= Current market
value
(v) | Others (such as
interest in property)
(2) 1 give herein below the details of my liabilities / overdues to public financial

Description
No.

Name & address of Bank /
Financlal Institutions(s) /
Department (s)

(a)

(i} Loans from Banks

- Amount outstanding as

=] | SR e

(i} Loans from financial
institutions

(iit) Government Dues:
{a) dues to departments

dealing with government
accommadation

(b) dues to departments
dealing with supply of
water

(c) dues to departments
dealing with supply of
electricity




(d) dues to departments
dealing with telephones
(e) dues to departments
dealing with government a0
transport (including
aircraft and helicopters) i
(f} Other dues, If any

{b) (i) Income Tax including

surcharge [Also indicate

the assessment year upto

which Income Tax Return = P46 29 Q)

filed. Give also Permanent

Account Number (PAN)]

(ity Wealth Tax [Also

indicate the assessment e s

year upto which Weailth

Tax return filed.]

(i) Sales Tax [Only in

case of proprietary
business]

(iv) Property Tax

C.  Personal Detall
GPF/CPF/PRAN No. PTX / Bl - | 34T

Gender ;- [E] (M/F)

1

Date of Birth - D G o l)’ — ’ 9 .. 7 O e
o g LES RV
e - (Rl vidkew cdble Secvelmhiat <evvicd

(Full Name e.g. B.A.S.-Bihar Administrative Service,
B.5.5.- Bihar Secretariat Service efc.)

Home District - Ma K} PUYA-
I hereby declare that the above details are true to the best of my

knowledge and belief.
Signature SL\"—’J""""“/“:K"‘M’W%'
Name of Employee: SI\Q,L[G‘W‘M
Placam{f/ Desbgnatlon:..,«é;S,%l.ngmu.

. : . \ 4;4‘14:6?__
pates. A 00020 Department:. B had. V1 Akmg@‘;’f\“” P
Note: Please sign each page of the declaration. Asset declaration form

must be in A4 size white paper with computer typed (single side)

in prescribed format.

Choalom A [M




